BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI

APPLICATION No. 94 OF 2023 (SZ)

Satheesh,

S/o. Narayanasamy

15/39, Bathrakali Amman Kovil Street,

Coimbatore District ... Applicant
VERSUS

1. Gudalur Municipality

Rep by its Municipal Commissioner

Gudalur-Coimbatore

Coimbatore District and 2 others. ...Respondents

INDEX TO DOCUMENTS FILED BY THE 6™ RESPONDENT

S.No. DATE PARTICULARS OF DOCUMENTS Pg. No.
1. 06.01.2024 | Reply Statement filed by the 1st Respondent 1
2. 25.07.2022 Proceedings of Director of Municipal
administration/Mission Director -SBM U 2.0
9
(Annexure - 1)
3. 26.10.2023 Noc given by Department of Geology and
Mining, Coimbatore (Annexure - 2) 12
4, 29.12.2023 NOC given by Revenue Divisional office,
Coimbatore North (Annexure - 3) 14
5. 25.10.2023 NOC given by Agricultural department,
Coimbatore (Annexure - 4) 16
6. 02.01.2024 | Reply letter given by District Environmental
Engineer, TNPCB, Coimbatore North 18
(Annexure - 5)




7. 21.12.2023 | Proceedings of Principal Chief conservator

of Forests, Chennai (Annexure - 6) 20
8. - Plan for proposed Micro compost centre
(Annexure - 7) 23

It is certified that the abovementioned documents are true copies of its

originals.

Dated at Chennai this the 06 day of January, 2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI

APPLICATION No. 94 OF 2023 (SZ)

Satheesh,

S/o. Narayanasamy

15/39, Bathrakali Amman Kovil Street,

Coimbatore District ... Applicant
VERSUS

1.  Gudalur Municipality

Rep by its Municipal Commissioner
Gudalur-Coimbatore

Coimbatore District.

2. The Forest officer,
Periyanayakanpalayam Forest circle
Tamilnadu Forest Department
Periyanayakanpalayam, Coimbatore - 641020

3. The Tamilnadu Pollution Control Board
Rep by its Member Secretary
76, Mount Salai, Guindy, Chennai - 600032 ... Respondents

REPLY STATEMENT FILED BY 15T RESPONDENT

I, C.Manoharan, Son of Chidambaram, aged 57 years, working as
Commissioner (i/c), Gudalur Municipality, having office at office of
Commissioner, Gudalur, Coimbatore - 641047, do hereby solemnly affirm

and sincerely state as follows:

1. | state that | am the Commissioner of Gudalur Municipality/1st
Respondent herein and as such I am well acquainted with the facts of the

case from the records.
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2 I humbly submit that the present application has been filed
under Section 18(1) read with Section 14 & 15 of the National Green

Tribunal Act, 2020, by the Applicant for the following relief:

“i}  Direct the 1% respondent to demolish the constructions illegally
raised at S.No.865/1 in Gudalur Municipality in violation of
Water (Prevaention and Control of Pollution) Act, 1974, Air
{Prevention and Control of Pollution) Act, 1981, Solid Waste
Management Rules 2016 under the Environmental (Protection)
Act 1986, Hill Area Conservation Authority Regulations in a
wildlife area and restore the site to its original state.

ii) Direction the respondents to establish the garbage handling
facilities/ micro composting yards at an appropriate location
without Iimpacting wildlife and wildlife habitats, in strict
compliance with the laws.”

5. [ humbly submit that nothing contained in this Reply Statement

shall be construed as an admission of any statement or averment made in
the present Application save and except what has specifically been

admitted by the answering Respondent herein.

4, [ humbly submit that the answering Respondent denies each
and every averment, which is contrary to and/or inconsistent with what is

stated in this statement, as if the same were specifically traversed.

5. [ humbly submit that the instant Reply Statement is being filed
in order to bring out the true and correct factual position and to specifically
deal with the averments and allegations made by the Applicant in the

instant Application. The answering Respondent reserves liberty to file a

]
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further detailed Statement/Affidavit and additional documents if the
situation so necessitates at a later stage. Further this answering respondent
already filed a Status Report dated 09.12.2023 before this Hon’ble Tribunal
for the interim order dated 09.11.2023 passed by this Hon’ble Tribunal.

6. I state that the reason for proposed Micro Compost Yard is that
the Gudalur Selection Grade Town Panchayat had been upgraded as Second
Grade Municipality on 07.12.2021. The Total Extent of the Town spreads
around 29.98 Square Kilo with 27 Wards. The Population of the Town as
per the 2011 Census is 52842. There are around 15,000 Residential
Buildings, 495 Commercial Buildings and 205 Industrial Buildings. 15.85
Metric Tonnes of Garbage is generated per day in the Town, of the said
waste 8.00 Metric Tonne of Wet Waste and the remaining 7.85 Tonne is
Dry waste. The daily waste generated in and around the Town are
transported to the Compost Yard situated at Survey No.1051, V.K.V. Nagar
in Ward No.3. The total extent of the Compost Yard is 1.5 Acres. The waste
so generated is segregated and Vermi Compost manure is generated from
bio degradable waste. At present the area of the Compost Yard is not
sufficient to segregate all the wastes due to the quantity of the waste is
higher due to upgradation as Municipality. Taking in to consideration of the
difficulties faced by this Municipality, to segregate the waste,
Administrative Sanction has been accorded to this Municipality to
Construct 2 Additional Micro Compost Units at an Estimated Cost of
Rs.96.00 Lakhs under the Swachh Bharat Mission 2.0 Scheme in
S.F.N0.865/1 at G.Kavundampalayam - Bharathi nagar Road to the extent of
3.5 acres vide CMA Proceedings Roc.No.20860/2022/SBM, dated
25.07.2022 (Annexed as A1l). It is expected that after completion of the
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above works, the biodegradable waste will be taken to the micro-
processing center and used for composting, also the existing land in Survey
No.1051, V.K.V. Nagar in Ward No.3 will be used as a Resource Recovery
Center (RRC) to handle non-biodegradable waste.

7 [ submit that the averment made in Para 1 and 2 of application
is absolutely false for the reason that this answering respondent have not
started the proposed processing center, as per the Tamilnadu Urban Local
Bodies Act - 2023 and Hill Station Building Rules 1993, No Objection
Certificate (NOC) has to be obtained from the Forest Department for any
kind of Construction, within 150 Meters of the Reserved Forest Area. Since
the proposed site identified for Construction of Micro Compost Centre is
430 Meters away from the Reserved Forest Area. Application for NOC has
been submitted to Forest department, Mines department, Agriculture
department, Pollution Control Board (PCB) and District Revenue
department, in which NOC received from Mines department, dated
26.10.2023(Annexed as A2), District Revenue Department, dated
29.12.2023 (Annexed as A3) and Agriculture department, dated
25.10.2023 (Annexed as A4). Further the Tamil Nadu Pollution control
Board has issued a reply letter dated 02.01.2024 (Annexed as A5) stating
that the proposed facility falls under the White category as per B.P.No.6
dated 02.08.2016, hence there is no need of prior consent from the TNPCB
Board for establishment and operation and informed this answering
respondent to operate the same by following their conditions. The District
Forest officer, Coimbatore has recommended to Chief Conservation Officer,
Chennai (File No.10756 /2023/D1, dt.06.12.2023), in turn he forwarded
the proposal by letter dated 21.12.2023 (Annexed as A6) for

consideration of Hill Area Conservation Authority, further directed this
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answering respondent to comply the conditions imposed by the District

Forest officer.

8. I submit that the averments made in Para 3, 4, 5, 6 with regard to
animals, agricultural lands, water bodies, due to winds garbage carry to
agricultural lands are false and denied for the reason that in the NOC
granted by the Assistant Director, Department of Geology and Mining,
Coimbatore, Department of Forest, Agricultural Engineering Department
and Revenue department it is clearly stated that the proposed area is
located 0.43 Km away from nearest Reserved forest namely Thadagam
Reserved forest and further the site is 40 km away from Sathyamangalam
Tiger forest and proposed land is not falling in any Eco sensitive zone of
protected area, Ecologically sensitive areas of western Ghats, officially
declared as Elephant corridor, TNPPF Act and TNHP Act areas. Further the
area has been inspected as per Geo technical point and found that the area
1s plain in nature, no sloppy terrain is noticed, further the site is covered by
red soil and 1 to 3 meters soil thickness, no high valuable minerals are
noticed, hence the proposed area is recommended for construction by the
above said authorities. Hence the averments contained in the Para 3 to 6
are baseless, and further the averment in Para 7 with regard to heat, fire
during summer season is baseless and without any basic field works and

study.

9 I submit that the averments in Para 8 to 12 with regard to
human-animal conflict for crop damage, wildlife movement, plantations,

newspapers reports, agriculturalists, fire due to waste processing is already
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been denied in the above para. The applicant has exaggerated so many

things by relying upon news articles in Hill stations.

10. I further submit that the averments in Para 13, 14 with regard
to objection letter from Forest officer from Periyanaickenpalayam to this
answering respondent is now cannot be relied due to subsequent events
that the District Forest officer and Chief conservator of forest who are the
higher authorities has given NOC, dated 07.12.2023 and 21.12.2023 after
inspecting the site with certain conditions to be followed, and the Chief
forest conservator has forwarded the proposal for consideration of Hill
Area Authority. Further all relevant authorities, including Tamil Nadu
Pollution Control Board, Mines, Forest, and Agricultural Departments, have
inspected the proposed area and prepared their respective reports and
given their respective NOC. The averments in Para 15, 16, 17, 18 with
regard to applicant and civil society member representation objecting the
proposed unit and its reply from government portal, and its allegation is
answered in the above paragraphs, to substantiate the above discussion of
this answering respondent, hereby annexed the reply letters, Noc from the

respective departments.

11. I submit that the averments made in Para 19 to 22 with regard to
mandatory permission not obtained from Pollution control Board and Hill
Area conservation Authority is denied for the reason that the Tamil Nadu
Pollution control Board, Coimbatore by its reply dated 02.01.2024 to the
online application seeking consent under Water and Air Act stated that the
proposed site falls under White category (4028 organic manure (manual

mixing), hence no prior consent for establishment and operation is
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required and recommended to operate the same with certain conditions,
the said reply is annexed herewith. Further the Chief conservator of Forest
by his letter dated 21.12.2023 stated that the proposed land is not falling in
any Eco sensitive zone of protected area, ecologically sensitive areas of
western Ghats, officially declared as Elephant corridor, TNPPF Act and
TNHP Act areas.

12. I submit that in order to construct the proposed Micro Compost
Yard, the administrative Sanction has been accorded to this Municipality to
Construct 2 Additional Micro Compost Units at an Estimated Cost of
Rs.96.00 Lakhs under the Swachh Bharat Mission 2.0 Scheme in
S.F.N0.865/1 at G.Kavundampalayam - Bharathi nagar Road vide Director
of Municipal Administration/Mission Director-SBM U 2.0, proceedings
Roc.N0.20860/2022/SBM, dated.25.07.2022, the same is issued with the
approval of High Powered committee under SBM(U) 2.0 and G.0.Ms.No.7,
Municipal Administration and water supply department, dated 11.01.2022.
The said mission is to make cities Garbage free by Ministry of Housing and
Urban Affairs, which is the sustainable development Goals emphasis on
sanitation, cleanliness and hygiene. Further there is no suitable alternate
place of Government land other than this present proposed area is found,
and in view prevailing revenue for this Municipality it is highly impossible

to decentralize to various small centers and it will cause huge expenses.

13. [ humbly submit that the above application is hot maintainable at
all and devoid of merits on both factual and legal aspects. I state that the
Applicant has no locus standi to file the above Application and as such the
same has been filed with vested interest and is an abuse of process of law
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since he instituted this vexatious application on behalf of the adjacent land

owner.

For the reasons stated above, it is therefore humbly prayed that this
Hon'ble Tribunal may be pleased to dismiss the above application with
heavy cost and pass such further or other orders as this Hon’ble Tribunal
may deem fit and proper in the circumstances of the case and thus render

justice.

Dated at Chennai on this theoéthday of January, 2024

COMMISSIONER

GUDALUR MUNICIPALITY

COIMBATORE - 641 547,
15T RESPONDENT

VERIFICATION

I, C.Manoharan, Son of Chitambaram, aged 57 years, working as
Commissioner (i/c), Gudalur Municipality, having office at office of
Commissioner, Gudalur, Coimbatore - 641047, do hereby verify that the
contents of Paragraph Nos. 1 to 13 are true to the best of my knowledge
and Paragraph Nos. 1 to 13 are believed to be true on legal advice and that I

have not suppressed any material fact.
Verified at Chennai on this theosthnday of January, 2024

COUNSEL FOR 15T RESPONDENT 15T RESPONDENT

o '

. . COMMISSIONER
Corrections: Nil GUDALUR MUNICIPALITY
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From

Thiru. P. Ponnaiah, I.A.S,

Director of Municipal Administration/
Mission Director-SBM U 2.0, .
No.75, Urban Administrative Building,

MRC Nagar, Chennai-28Chennai-28.

Roc. No. 20860 /2022/SBM

Madam/ Sir,

Sub:

In the reference 2nd cited, the 3rd State High Powered Committee under
SBM(U) 2.0 has sanctioned the proposals for establishment of 36 nos of MCCs
in 27 ULBs at a total cost of Rs.14.14 cr. for the year 2022-23 under Solid
Waste Management as detailed below:

To

Annexure -1

The Commissioners as per list

Dated. 25.07.2022

Swachh Bharat Mission (Urban)2.0 -Minutes of 3rd
SHPC meeting held on 27.06.2022 - Solid Waste
Management - Construction of Micro Composting
Centres - Sanction of Proposals — Regarding
G.0.(Ms).No.07, Municipal Administration and Water

Supply Department, dated. 11.01.2022.

31 SHPC minutes of meeting under SBM (U)2.0 on
27062022

Fhkkkhkkk

|

Rs. in lakh
Project T
Populatio Funding | No of Cana Cost
S.N | Name of the n as per Pattern MCC cii? (Rs.11.5 Central State ULB
o ULB 2011 Gol : ‘M,IY} 0 Share share share
census GoTN Lakh/T
onne) |
2
1 | Tambaram 723021 33%:22% 10 115
37.95 25.3 21 . 7S
- 2
2 4 2065 Y 22%
2 | Namakkal 120657 33%:22% 10 115 37.95 95 3 | 5175
2
3 114608 33%:22%
Ambur 60 3%0:22% 6 69 29 77 15.18 31.05
Komarapalaya o A 1 !
4 m 71565 50%:33% 3 34.5 17.25 | 11.39 f s 87
i (a7 s 2 ;
B 5 Kollancode 63042 50%:33% 7 80.5 40.25 26.87 | 13.69
0/ . 0/ 1 J .
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7 Udumalpet | 61133 | sowas | | 46 23,00 | 15.18 | _7.82
g oovichetipala | 59523 | 50%4:33% lkiw 23_ 1150 | 759 | 391
S Cutvanper 4198 | sowaw | 1| s | 575 | pey5 | 1gos | 078
10 Chinnamanur 42305  50%:33% @ | 4 46 23.00 15.J,§_,,, L7182
{1 Pallipalayam a0140 . sumams 1 3 | 345 ;7725 11.39 5.87
12 Vadalur a9sia sowsen ) . 5 | ST.5 25;7; 18.98 9.78
T el assss  swwonh | 2 8 | 92 | as00 | soss | 1560
14 Keclakarai 38355 somazh | 1| 5 57.5 08.75 18.98 9.78
15 :him”i“dr"m‘ 37095 . 50%:233% | 1 5 57.5 28.75 18.98 9.78
16 Surandai 35272 50%:33% | 2 23 11.50 759 3.91
17, Karamadai 35166 | 50%:33% | 1 4 46 45 8 15.18 7 80
18 Edaganasalaj 33245 3‘ 50%:33% 17 2 23 11.50 7 59 3.91
9 Tiruchendur - 32171 50%:33% | 2 " 57.5 o - 9.78
20 Kangeyam 32147 Csoweaan | ) 34.5 1588 11.39 5 87
w1 potmen 31025 | 50%:33% | 5 34.5 (g 11,58 5 g7
22 Kalekad 30921 | 50%:33% | 2 5 573 28.75 18.98 9.78
23 Paispat 30624 50%:33% | ! 5 975 28.75 18.98 9.78
| gs Theramenzald 50552 | 50%:33% 2l 6 | #° 34.50 | 2277 | 11.73
25 Pugalur 28964 , 50%:33% | ! 3 34.5 17.25 11.39 5.87
26 Keothanallur 25423 ! 50%:33% : 2 o 11.50 7.59 3.91
27 Tittakudi | o2m0a | sowaaw | 4 i 23.00 15.18 7.82
Tofal ! 36 | 123 | 1414.5 | 656.42 | 433.895 | 324.185
that the land identified for

The Commissioners have to ensurc

establishment of MCC is without any objection.
The Commissioners of Tharamangalam, Gudalur, Kollancode, Ambur,

Namakkal and Tambaram Corporation who h

5MT are requested to send the Deta
documents enclosed to this office on or before

Sanction from this Office.

1. Location identified for construction of M.C.C.

ave been sanctioned MCC above
iled Project report with the following
31.07.2022 for Administrative_



el

n

6.

An undertaking that the ULB is the absolute owner of the localions
identified and it is [ree [rom encumbrances,

Clear Copy ol FMB sketch.

“A” register extract confirming ownership.

Town Survey Land register extract

Map.

Other ULBS are instructed to proceed immediately for AS & TS from
competent authority for construction of MCC before 05.08.2022.

Copy to:

Concerned RDMAs.

é/{/,f/.vz/

7 ] )
Director of Municipal 'Aldmimstratlon
<

oL
7).:{ u?’?!
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Annexure -2
From To
Thiru.V.Sasikumar, M.Sc., The Commissioner,
Assistant Director, Gudalur Municipality,
Dept. of Geology and Mining, Coimbatore
Collectorate,

Coimbatore -18.

K.Dis.N0.967/ Mines /2023 Dated: 26.10.2023

Sir
Sub : Geo Technical Report — Proposed for the construction of
Micro compost centre (Total Builtup area - 864.0 Sqg.meter)
by the Commissioner, Gudalur Municipality - over an
extent of 3.50 acres - in S.F.N0.865/1 of Gudalur Village
and Municipality, Coimbatore North Taluk, Coimbatore

District - issued — reg. -

Ref : 1. Your letter No.590/2022/E1 dated 04.09.2023.
2. Inspection report of the Assistant Geologist, Geology
and Mining.

Kind attention is invited on the reference cited above.

In the above reference 1st cited, the Commissioner, Gudalur
Municipality, Coimbatore has requested to issue Geo technical report
from the Department of Geology and Mining for the Proposed construction
of Micro compost centre over an extent of 3.50 acres in S.F.No. 865/1 of
Gudalur Village and Municipality, Coimbatore North Taluk, Coimbatore
District. Therefore, the area applied has been inspected as per Geo
technical point of view in detail and the report as follows.

LOCATION

The proposed area is located on the western side of

United college.

SLOPE & SOIL COVER

The area proposed for the construction of Micro compost
centre is plain in nature. No sloppy terrain is noticed in the applied
premises. The site is covered by red soil and 1 to 3 meters soil thickness
is noticed. No high valuable minerals are noticed in the proposed area.

No odai /stream course is passing on the proposed area.

12




LAND USE PATTERN

At the time of inspection, construction of Micro compost

centre was under process.

RECOMMENDATION

The area proposed for the construction of Micro compost
centre over an extent of 3.50 acres in S.F.No. 865/1 of Gudalur Village
and Municipality, Coimbatore North Taluk, Coimbatore District was
studied in detail and found that, there is no slope in the proposed area. In
total, the area applied for the construction of Micro compost centre is
stable on Geo technical point of view. Hence, the area applied by the
Commissioner, Gudalur Municipality over an extent of 3.50 acres in
S.F.No. 865/1 of Gudalur Village and Municipality, Coimbatore North
Taluk, Coimbatore District is recommended for the proposed construction

of Micro compost centre (Total Builtup area - 864.0 Sg.meter).

< Lo

Assistant Director,
Dept. of Geology and Mining,
Coimbatore.

S~
Sa e
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Annexure - 3

SIEIILYBIT : GumBT

Sl@.0.Ca.Caralligeat amib.star. e, Bleneoer @IIS@GEIT,

eumeumil Gaml S | E&iT 2 TenLlIL| S Slemm,

CoMUDLSSHITT L&, GCamIDLS ST
[5.&.616001.6894 /2023/ 911 Emar. 29.12.2023

Sy,

Cumpet:  semLulleTenn Emetm)- CamubLyggiri wreu’L 1, CsmubLggimi
QIL&G QILLLD, OF.2 & LIt e &g b, &.5.smemm.865/1
Gp.sramaullsd  3.50 gdst  urlueTels  gmismio @b hwir
glLsdlmr &l soorggend @@ niemramuiltT  GEwamrss
MWD &UL  E&ST  emraliyssemn peud  gyemindl  Glum
soLllarmws  eraim  GCemfug- gflsms Si@ILEe0 -
@srLirurss.

urmer 1. CoHMUDUSSITT  SLqmi  mermld S, smemuriimeiflssT
(8n..0lLIT) SlpGlh 6T6mT.15.8.590/2022/@). 1 Hret:04.09.2023.
2. Gamubyssimt eumamid  CasmLm dwir GamuwidLyggmir
ALES THaTar Sesh F.e.oemr 5624/2023/.01
ET6T.27.10.2023.

8. OQuilupmussearummenud o arau L QUMM o) WieITeTiT
Qiil&Eemas.
4. sLaimi s Sl flirars gaamflar ofdsms.

(((CM

CaHTUDUSSHITT Lomeu L Lh, CamubLSEITT L& L, Gp-2 L QITT QIL&(S
&y, &.5.67mi.865/1 Op.sreanauflsh 3.50 qést LpiLaeis gimisow S Sl L Ssler
Sl serssenn 864.00 &.u5 (2x432=864) giemalled 5578 nemmullevrer @)yemi(H ismamuili
@swearés smowih (Micro composed centre ) UL B&I 2Mrenlolilg Glenm epslh gigmiog)
CumGesemig  wmall.  UTgISTILY GUWSsled (HACA) wenernifley Si@ngl  Gum
s lleoioowns  erary  Carfluser  Guifls ol yfldmaullmer  Aataimomm
siinfafCne. |
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GamubySgIrT wreu L, CamubysgrT L& L, GF-2 SLmm aL&E
Slyriolh, &.5.67607.865/1 Qp.&mme ellevdremd 1.21.0 Qamé uriy QesmsmiL Sieme sHULL

sfla: sretanid auemaLTLIge &lymo g ammEsatlsd Smaasamalueterg.

1. Guiue Arsdgmy yugda gimimn @hHur S gdlar o smrssemd 127"18%24"
garelled 5876 snemyullarer GFEl gemussiul H6TeT Sl

2. gy lbgimen @Lomi (CuIT@aue) SjeissIuL Hleiarg).

3.wewr oyflomeTid whmid Hledsfley gnU@EL auminyssT Gmmey

480 @Y QsTLiLTes BasHL QL Lasma ggid Jaanssgla Guniut
flaysmeuuilsd @sosmeo.

5. B&TILM Bl 2 &Fanbyé s LI-1978-af &b suriu@eadlome.
6.GumLity smemsouiled mmrrsﬁTGLnrr, UTSTerE Elararmisat b SramriLpeaslome.

7. Guiuly sramauilsd o winflaiarwsss sollsar ggib Gunesmr Lifliler Guhu@gus
G&siadlsiemev.

8. BloédTrdmasad LD, 1961-a7 S Hlab sauriuGaldlbme.

9.QeusTemlIQL(m S LTSIy goU@SSID aumiiyseaT @lesme

srarGey, CHMUDLSSITT QLG e L, OF-2 sl ami oI &g Srmob ye eeur. 865/1

sramofls smLulstein smsrn aipRismD aumg umilaar 0siflalsgis@sTeralGne.

gmsem HOllEmasweTerT,

T TN

au(EUTLT GarC LT S,
CamubLSgIT eSS
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Annexure - 4

GaueTmemeenio Guimadludhuied Slnm

Si@IOET Quaym

; /’/
Ao & @rry@sat, 1.E). (o) G GG,
Qewn GQurplumeri (G Gur) LOTEIL L. BT STTsmLoLiL
Gamubyggmi -13. SIsVIaIeSLD,
Mail —aedeecbe@ tn.nic.in 50, FCI smsna, smhdlorka,
Phone No0:0422 2434838 SemTLig,

ST,

GamuiLgsi-641 004.

Slg& etami. (31/3907/2023 musii: 25.10.2023

Cum@et:  GeusTmertenls  QLirHluTiwisd gmm - HACA - Gasmubydgnt wren’ild -
GamubLSETT L &G QLI - Signi  Spmoh, &6
865/1-60 3.00 g&st Hlolurtnlsd 864 &y WiLi urlusTeld Gl gl
Glzwarss muuh slpl e s Qushe wmadliurgsiy G g
PEIGH Gur@G G Casrrantenin Gufuius smmudear @My RUPEISHH0 -
Qam_iurs.

LTTEmes:  WOENGTT  QyenemmuTeTy, Sl BETTLS, CamubuSsnt eaiseflsr g5
6TeuT. [5.5.676001.590/2022/8) 1, mmeit:04.09.2023.

uriremauilsy sremih siesgdlaruy CamubLggTi wman Lib, CamubLSSIT QI &E e LLb, &L i

&lymoth, &.5.676m1.865/1-60 3.00 eési Halurinds 864 &gI7 BLLT uriuerellsd gmismn @kSur 2.0 &L
Giemigmuili Qswarés muwb sl mss s OusheE Gasmresimin Gurdluusd gemmuiler s ulreni
gnaiy Garyiu’ Haterg. osemneiumiulls  20.10.2023 STy S g iey CunQarersriucL gL sor
guisliiomer COSTLitg ikl & Oaushe ol urgismi  Guwelat eiusd Quoih Gumgsl @
Gevermewomi Quirfluiued gmpullet wentaer LTSS g ienL uileorer @iy bssamn oy

auBsiLBSnsi.
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TAMILNADU POLLUTION CONTROL BOARD

From To

Dr.K. Ravichandran, M.Tech., Ph.D., The'Commissioner,

District Environmental Engineer, M/s. Gudalur Municipality — Micro
Tamilnadu Pollution Control Board, Compost Centre,

Coimbatore North Office, Nehru Nagar,

No.5, Ramasamy Nagar, Samichettipalayam,
Kavundampalayam, Coimbatore - 641047

Coimbatore — 641 030.

Letter No.F.NA!GMMCC!DEEITNPCBICBNIZOZ:E, Dated: 02.01.2024

Sir,

Sub : TNPC Board — O/o. DEE, TNPCB, CBN — Consent application filed
under the Water and Air Act, 1981 for the proposed Micro Compost
Centre at S.F.No.865/1, Gudalur North and South Village, Coimbatore
North Taluk, Coimbatore District — Gategorized under White as per
the B.P. No.6 dated 02.08.2016 - Reg.

Ref : Your online application  through OCMMS vide Application
N0.56032702, dated:16.11.2023 '

Fhkdkikt

With reference to the above, | am to inform that the Gudalur Municipality has
submitted -online application for seeking consent of the Board under the Water (P &
CP) Act, 1974 and Air (P & CP) Act, 1981 for the proposed M/s. Gudalur
Municipality — Micro Compost Centre at S.F.No.865/1, Gudalur North and South

Village, Coimbatore North Taluk, Coimbatore District.

On verifying the manufacturing process described in the application, the
proposed facility falls under the White category (4028 Organic manure (manual
mixin'g)) as per the B.P. No.6 dated 02.08.2016. There is no need of prior consent
from the TNPCB Board for establishment and operation for the projects comes under
the White Category. .

Hence, the Municipality shall establish the Micro Compost Centre at
S.F.No.865/1. Gudalur North and South Village, Coimbatore North  Taluk,
Coimbatore District and shal| operate the same subject to the following conditions,

1. The unit shal| provide compound wall around the premises.

2. The unit shall comply with the Solid waste Management Rules, 2018,
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3. The unit shall submit annual report in Form IV on or before the 30th April
of the succeeding year as per the Solid Waste Management Rules, 2016

4. The unit's activity shall not attract any public complaint.

5. The unit shall take proper odour control measures so as to avoid public
complaints.

6. The unit shall develop green belt inside the premises wherever possible.

The receipt of this letter may kindly be acknowledged

IJ‘ %\ﬂl | ‘,
District Environmental Enginee_r
;TNPC Board, Coimbatore North.
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Annexure - 6

TAMILNADU FOREST DEPARTMENT

From To

Subrat Mohapatra I.F.S., The Commissioner,

Principal Chief Conservator of Forests Directorate of Town and Country
(Head of Forest Force) Planning, CMDA office complex,
Forest Head Quarters Building, (2,3,4™ floor), E&C Market Road,
Guindy - Velachery Main Road, Koyambedu,

Near Kannigapuram Check Post, Chennai 600 107.

Guindy, Chennai - 32.

Ref. K.Dis.No.TS2/36470/2023, Dated:21.12.2023

Sir,

Sub: Hill Area Conservation Authority clearance — Coimbatore
' Division - Periyanaickenpalayam range - Coimbatore North
Taluk — Gudalur Village — Survey Field No.865/1 — approval
for Construction of Micro Compost Centre with plinth area of

864.00 Sg.m-Forest No Objection Certificate — Regarding.

Ref: 1. District Forest Officer, Ref.No.10756/2023/D1,
dt.07.12.2023.

~ 2. The Commissioner, Gudalur Ref. No0.590/2022/&1,
Dt:04.09.2023.

_-_@__..

The District Forest Officer, Coimbatore division has sent a proposal for Hill
Area Conservation Authority clearance for Construction of Micro Compost Centre
with plinth area for an area of 864.00 Sq.m in SF. No.865/1 of Gudalur Village in
Coimbatore North Taluk of Coimbatore District.

The District Forest Officer, Coimbatore has reported that, the proposed site
is located 0.43 km (Aerial Distance) away from nearest Reserved Forest namely
Thadagam Reserved Forest and this Reserved Forest is known for wildlife diversity.
Elephants and other wild animals are frequently used to stray/spill out from this
Reserved Forest to neighboring patta lands. The site is located 40 Km away from
Sathyamangalam Tiger Reserve and the proposed land is not falling in any Eco
Sensitive zone of protected area, Ecologically Sensitive areas of Western Ghats,
officially declared Elephant Corridor, TNPPF Act and TNHP Act areas. Hence, the
proposal for Construction of Micro Compost Centre with plinth area of 864.00 Sg.m
may be forwarded to Hill Area Conservation Authority subject to the following
conditions.



a)

Q)

h)

)

No trees that attracts the elephants and other wildlife especially
jack fruit, Bamboo, Tamarind, Coconut, Banana and other
Agricultural products etc., shall be raised within the premises.
The Forest Department is not responsible for any damage to the
life and properties due to wildlife damage in future if any and no
compensation will be paid by the department.

The applicant shall comply any direction given by the District
Forest Officer Coimbatore Division, in the general interest of Forest
and wildlife.

Precautionary instruments (CCTV’s) should be installed to know
the movement of wildlife if any nearby the patta land share to
department whenever asked for.

The movement of elephant if any noticed, it should be reported to
the nearby Forest office and they should not be driven away by the
individuals.

Random Rubble Mansonry wall (RR wall) with a height of 8 feet
should be constructed around the proposed area with additionally
fence over the 8 ft. to completely stop any animal or birds entering
the area.

Two layered gate which ensures no movement of stray / feral
animals, that may iniste wildlife with proper security arrangement
should be in place.

The applicant should not dump any garbage in the direction of
Reserve Forests within their land to prevent attention of wild
animals.

Sometimes the wild animals come out from the forest area and
passes around the applicant land for food and water. At the time
there should not be any disturbance to wild animals. If violate
action will be taken under wildlife (protection) Act, 1972.

Bright light and high decibel amplifier or any structures affecting
wildlife should not be used in the proposed area.

No kindling of fire or burning of Chemicals or any substances that

may leak or escape into adjacent Reserve forests.
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I) In case of fencing around the land, it should be erected as per the
Tamil Nadu Power Fences (Registration and Regulation) Rules,
2023.

As recommended by the District Forest Officer, Coimbatore the above
proposal is forwarded for consideration of Hill Area Conservation Authority. The
conditions imposed by the District Forest Officer should be complied with.

Yours faithfully,

Sd/- P. Kumaresan,
for Principal Chief Conservator of Forests
(Head of Forest Force)
Copy to
1. The District Forest Officer, Coimbatore division, Coimbatore.
/2./1"he Joint Director, District Town Planning Office, Dr. Nanjappa road,
Coimbatore —18.
3. The Commissioner, Gudalur Municipality, Coimbatore.
4. Hill Area Conservation Authority proceedings stock file.

/True copy/By Order/ 1 ‘
Seéfig u icer
/ 2-2-)

5. Spare 1.
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BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
0.A. NO. 94 OF 2023(SZ)

REPLY STATEMENT ALONG WITH
ANNEXURES FILED BY 15T
RESPONDENT

M/s. V.Anandhamurthy
S.Kousik, 2474/2018
S.Kuberan
Counsel for the 15t Respondent
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